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1. She Jasmant Singh
S/o Shri Kalu Ram
rR/O 27, Mohammadpur .
Govt. Colony, RoKoPuram,
New Delhi-66

2, Shri Kalu Ram
S/o Shri Bunde Ram
R/D 27, Moh amm adpur
Govt.Colony, R.K._Pur'am, New Delhi.’
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(By Advocate Mrs Meera Chhibber )
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1, Union of India through Secretary,
Ministry of Law Shastri Bhawan,
New Delhi.

2. Diregctor of kstates,

Nirmen Bhawan, New Delhi .o Rmpondents

p_R'o £ R (ORAL).

(Hon'ble-smt.Lakshmi Syaminathan, Member (J)

Mrs Meera Chhibber, lsarned counsel submits that
the applicant ,uho is also present in Court, is no longer
jnterested in pursuing this case, and sesks pefmission to
wi.thdraw the oA,
The O.R. is dismissed as uithdraun. . .
(Smt.Lakshmi Swaminathan)
T Member (3)
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